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No.l96

. APPOINTMENT OF GHAIRMAN OF COMMITTEE OF PRIVILEGES,

Rl

The Speaker, Delhi Legislative

Assembly has been pleased to anooinﬁl

~shri Bodh Raj, MLA, as Chairman of the
Committee of Privileges under Rule 153(2)
of Rules of Procedure and conduct of
Buisness in the Legislative Assembly of
National Gapital. Territory of Delhi, 1993,
due to the office of the Deputy Speaker
lying vacant.

Delhi,

Dated: 1,6.1995 (P.N. GUPTA)
~ +  SECRETARY.,




